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P. & T. Building in TiruvanDamalai 

2117. Shri Dharmal:ingam: Will the 
Minister of Transport and Communi-
cations be pleased to state: 

(a) the amount of rent paid yearly 
by the Central Government to house 
the post offices in Tiruvannamalai, 
North Arcot District; 

(b) whether there is any proposal 
to construct ncw buildings for the 
same;-

(c) whether Government are aware 
tha: the po.,t ofIicl' buildings at pre-
~ n  an' v,.·'·y much cOlligesll'd and 
unsuited for the PUl'POSl'; and 

(cl) if SU, tIll' nature of f('TnC'dy con-
templated? 

The Minister of Transport and Com-
mUlli(:aiiolls (Dr. P. Subbarayan): (a) 
[{s. flOO p"r annum. 

(bl to (d). There arc two post 
<>ffices in Tiruvannamalai viz. Tiruvan-
namalai Sl.Ib-o!fic(' and Tiruvannama!ai 
Bazar S o c.~. These are located 
in [('nled buildings. The building in 
'whirh Tiruvannamalai Sub-office is 
located thou.gh oth('rwise suitable has 
~o e shortage of acrommodntion. In 
(Jroer to remove thi3 congestion a 
suitable site is being selected for con-
struction of a departmental building. 
Pcnding construction of n depart-
ment;,,! building, efl'orts are being 
made to secure a imitable' alternative 
rented accommodation with the assist-
ance of State G(lvcrnmpnt. 

The building in which Tiruvanna-
malai Bazar Sub-office is housed is 
suitably located and there is no short-
age of accommodation. As such it is 
not proposed to con.,truct a depart--
mental building for this office. 

Co-operative Sugar MOl in Madras 

t11B. Shri DhanaallDpm: Will the 
.;Minister of ComllUllllty Developm_ 
aad Co-operation be pleased to state: 

(a) whether the Triuvannamalai Co-• 
operative Sucar Milia recommended'" 
by the State GovernIJ¥mt of Madras 
in the draft Third Five Year Plan 

has been accepted by the Central 
Government; and 

(b) if so, whether the same will be 
started during the year 1961? 

The Deputy Minister of Community 
Development and Co-operation (Shri 
B. S. Murthy): (a) No, Sir. 

(b) Does not arise. 

Re ;earch on Oral Contraceptives 

2119. Shri D. C. Sharma: Will the 
Ministpr of Health be pleaSl-d to state: 

(u) the progress made in the re-
search on oral eontraceptives; and 

( b) the resu I t th('reof? 

The Miulster of Health (8hrl 
Karmarkar): (a) and (b). The re-
~ rc  on Ml'taxy!ohydl'Oquinone 
undertaken at the All India Institute 
of Hygielll' and Public Health, 
Calcutta, has ~ o n that the drug re-
etlH'('S prq.:nanl'y rate by about 50 ~r
cent. The administration of the drug 
has not so far shown any ill effects 
on the vo!unte('l's on whom the trials 
have been conducted and no com-
plaillts of any untoward experience 
have bec'n received. The research on 
this dmg is bt'ing intensified. 

The Committee for reviewing the 
development and research on oral con-
traceptives S('\ up by the Government 
of India reviewed the field trials on 
ml'tavylohydroquinone and considered 
that it was pfl·moture to recommend 
the general usc of this drug as an 
antifertility agent. 

The recommendation of the CommIt-
tee has been accepted by Government. 
ment. 

Development of 011 SeNs In U.P. 

2120. Sbrl B. N. KartJel: Will the 
Minister of Food and A,riculture be 
plea:;ed to state: 

(a) wh('ther any aid has beon given 
to the U.P. Gilvernment for the deve-
lopment ot oil seeds in the State dur-
in, the Second Five Year Plan period; 

(b) it 50, the amount allotted; and 

(c) the amount apent 10 far! 




